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An hon. Member:
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Shri S. M. Banerjee: He has sup-
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for a probe in the matter.
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Shri Ranga (Chittoor): What will
happen if they are arrested. (Inter-
ruptions).
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Shri P. C. Borooah (Sibsagar): May
I know whether it ig a fact that
Sheikh Abdullah has made a state-
ment equalising Kashmir with Nepal
and Burma and if so, what is the
Government's reaction to it?

Shri Lal Bahadur Shastri: I “¢o not
know. I have not read that speech. He
has made other references which I
have seen, but I have not seen the
statement to which the hon. Member
refers, where he hag put Burma and
Nepal in the same category. We will
have to verify these things before we
say something on the matter. s
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Some hon. Members rose—

Mr. Speaker: Let us go to the next
item—Papers to be laid on the Table

Shri Nambiar (Tiruchirapalli); Sir,
we have given notice of an adiourn-
ment motion .about the strike by
house surgeons.

Mr. Speaker: No mention of any
notice can be made now.

Shri Nambiar: Tt cresles a serious
health situation in the country.

Mr., Speaker: I cannot
here.
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